483 Written Answers [ 20 NOV, 1964 ] to Questions 484

(b) the number of visitors and Tue DEPUTY MINISTER 1N THE

observers who were issueq Form ‘P’ | MINISTRY or EDUCATION (Sknt

or Foreign Exchange permits in con- | BraXT .Darsuan): (a) and (b) A

mection with the Olympics? statement is laid on the Table of the
House.

STATEMENT

Category of persons who were issued ‘P’ form or foreign exchange for visit to Tokyo during
the Olympic Games cnd  Number of persons depuited to go

(1) Competitors (i.e. hockey team, athletes, wrestlers, Rifle shooters, weight- 58
lifters, divers, gymnasts and cyclists).

(2) Managers (one each for hockey, athletics and Wrestling)

3
(3) Coaches (one each for hockey, athletics and wrestling) 3
(4) Coach-cum Managers (1 each for rnfle-shooting, weight-lifting and cycling) . 3
(5) Other officials accompanying the ccntingent (4.e. Chef-de- Mission), Secretary- 3
cum-Treasurer and Public Relaticns Officer).
(6) Gun Mechanic for shooting team . . . . . . . 1
{(7) Cooks . . . . . . . 2
(8) Delegates to attend International meetings (i.e. I.O.C., Asian Games, 7
International Football Federation International Judo Federation, Interna-
tional Recreation Association and Sports Science Congress).
(9) Technical officials (i.e. Umpires, Judges, etc. for hockey, athletics, wrestling, 12
shooting and weight-lifting) .
(fo) Observers deputed by the Ministry of Education (1 from the Ministry of 4
Education, 1 from All India Council of Sports and 2 from National Insti-
tute of Sports).
(x1) Press . . . . . . 10
(12) Official deputed by Maharashtra Government as observer 1
(13) Official deputed by Amateur Athletic Federation of India for studying pre- I
paration of tracks.
(14) Persons deputed by the National Federations for taking examination to
become International Referees 3
(15) Other visitors 1 . . . . . . . 4
) ToTAL . . 115§

FOODGRAINS DEALERS ARRESTED IN DILHI rities and who were arrested in Delhi

. during the months of August, Sep-
*104. Surr PALAT KUNHI KOYA: itember and October, 1964 and the

‘Will the Minister of HOME AFFAIRS npature of punishment given to them;
be pleased to state: and :

he quantities eof
a) the number of wholesale and (b') what are t e ‘
ret(ai; foodgrain dealers and dealers various commoditieg recovered‘ from
of essentia] commodities whose houses them and the manner of their dis-
ang shops were raided by the auho-  posal?



485  Written Answers

Tae DEPUTY MINISTER 1N THE
MINISTRY or HOME  AFFAIRS
(Sert L. N. MisHra): (a) and (b)
A statement is laig on the Table of
the House.

STATEMENT

(a) Premises of 61 licensed whole-
sale and retail foodgrain dealers and
dealers of essential commodities were
raided by the police in collaboration
with the Civil Supplies Department,
Delhi and 81 persons were arrested.
Out of the 61 cases, one case has
been completed and has ended in
conviction. The punishment awarded
was imprisonment till the rising of
the court, a fine of Rs. 250}- and con-
fiscation of 13 bags of wheat involv-
ed. . . .

(b) The following commodities
were recovered:—
1. Indigenous wheat 37323 Qtls.
2. Imported wheat 29°54 Qtls.
3. Atta 6400 Qtls.
4. Sugar 19480 Qtls.
5. Black Gram 12° 50 Qtls.
6. Dal Chana 3°60 Qtls,
7. Rice 22°18 Qtls.
8. Besan 207 Qtls.
9. Dalda 0' 69 Qtls.
10. Cement 90 Bags.
11. Kerosene Oil . 7 Tins.
12, Salt . . . 15-00 Qtls.
13. Cattle feed 2034 Qtls.
14. Chhilka (Gram). 21-60 Qtls.
15. Iron Sheets 1695 Iron

sheets of various
S§1Zes.

Except for the 13 bags of wheat con-
fiscated in the case which resulted
in conviction, other quantities ot
various commodities recovered are
held in safe custody for disposal in
accordance with the orderg of the
eourt.
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T[PAKISTANI GANG APPREHENDED IN.
BARAMULA

*105. f Surt RAM SAHAIL
7 Surr S. C. DEB:

Will the Minister of HoME 'AFFAIRS
be pleased tg state;

(a) whether it is a fact that 3 gang
of Pakistani miscreants was
hended in Baramula
month of ‘October, 1964 while at-
tempting to blow up Government
buildings and bridges;

appre-
during  the

+[ 1 English translation.



